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None appeared on behalf ot the appl::.carrtus> on
the prevmus aate alse none appeareA on behalt of t;he
applicants “The ReSponCients “have f:z.led A No.483 of

| 2001 tor early: hearing,: a copy ot which was, served jon

sheets shows that none“has appeared for the applicants‘

" to argue the matter after 12.1.2000.

2. Under the circumstarces, it appears that the

- applicants are not interested in pursuing the case! The
|

OA is accordingly dismissed for non-prosecution, With

this M\ 483 of 2001 also stands disposed or,

(Sarweshwar J‘ha) ol  (D.C. Verrmm)
 Member (A) ~ Vice Chairmen
/pkz/ |




